FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
R S KAMTHE INFRASTRUCTURE DEVELOPERS PRIVATE LIMITED

R : RELEVANT PARTICULARS
1. Name of corporate debtor R S Kamthe Infrastructure Developers Private Limited
2 Date of incorporation of corporate debtor 1 24/08/2011 o n e N
3. | Authority under which corporate debtor is ROC Pune B
incorporated / registered ‘
4. Corporate Identity No. / Limited Liability | U45200PN2011PTC140570 N [ N

Identification No. of corporate debtor

5. | Address of the registered office and principal | 208, Ganraj Market 2nd Floor opposite Union Bank Of India,

office (if any) of corporate debtor | gate no. 2, Gultekdi Market Yard, Pune, Maharashtra, India, 411037
6. Insolvency commencement date in respectof | CIRP order dated: 14.10.2026
| corporate debtor | Date of communication of order :16.10.2026 -
7. | Estimated date of closure of insolvency 1 12.04.2027
~ resolution process B (180 days fromdateof Order) - .
8. | Name and registration number of the | Name -Megha Agrawal
insolvency professional acting as interim | Registration Number -
| _resolution professional ) | IBBI/IPA-001/1P-P01456/2018-19/12272
9. | Address and e-mail of the interim resolution Address- 001, Shivranjini Apartments in Circle of Congress Nagar
professional, as registered with the Board | Garden, Congress Nagar, Nagpur - 440012 (M.S.)
Email: ip.meghaagrawal@gmail.com
10. Address and e-mail to be used for C/o IP Megha Agrawal
correspondence with the interim | Plot No 79, 7th Floor, Fortuna Capital Hindustan Colony,
resolution professional | Beside Dew Medicare & Trinity Hospital, Wardha Road,
| Nagpur 440015
E-Mail: cirp.rskamthe@gmail.com
11. Last date for submission of claims | 28.10.2026

12. Classes of creditors, if any, under clause (b) of Not Applicable
sub-section (6A) of section 21, ascertained ‘
|_by the interim resolution professional
13. Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors

in a class (Three names for each class)

14, (a) Relevant Forms and 7 1 7a)ﬁ Weblink: https://ibbi.gov.in/en/home/downloads
(b) Details of authorized representatives b) Not Applicable

are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate

insolvency resolution process of the R S Kamthe Infrastructure Developers Private Limited on 14.10.2026.

The creditors of R S Kamthe Infrastructure Developers Private Limited, are hereby called upon to submit their claims

with proof on or before 28.10.2026 to the interim resolution professional at the address mentioned against entry No.

10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the

claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised

representative from among the three insolvency professionals listed against entry No.13 to act as authorised

representative of the class in Form CA: Not applicable

Submission of false or misleading proofs of claim shall attract penalties.

' 1 SD/-
[ IP Megha Agrawal

Interim Resolution Professional
= IBBI/IPA-001/1P-P01456/2018-19/12272
y AFA valid up to - 30.06.2027

Date: 17.10.2026 7 72 )3
Place: Nagpur 4
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3 JAIPUR DEVELOPMENT AUTHORITY

Indita Circle, Jawahar Lat Nehru Narg, Jaipur302
DAEE & TA to Dir Engg -12026-27D Date - 16.10.2026

CE INVITING BID

NIB No. : EE & TA to Dir. Engg.-1/23/2026-27

L
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RECOVERY OFFICER MAHARASHTRA STATE PUNE

/0, Shivajirao Bhosale Sahakari Bank Ltd. Pune (Under Liguidation)

Head Office:- Plot No. 402, Gate No.4, Mme« vm Gutiekadi, Puns-411 037
Mob - 6589989910 ¢ 2 Email.« com
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§ Tamil Nadu Power Distribution Corporation Ltd. )
Notice Inviting Tenders (E-Tendering Process)
TNPDCL / SHORT / PP-47 / 2026-2027

tae E-Tordur

e pmrmean
22 nra) v tha ganad fmvm G

m-anmuw G awenng peak

o praT ufrez Pune Cantonment

“rivedva far Board, Gollbar Maldan | fifata @
vETIE Y Shankarsheth Road,
T 411 001 Pune 411 001

o7 ¥ it dltn avsiable o the wabsita of Minisiny of Powar
rsitng L (s ptoctingin o) Specitcann @
Ntide i TNODGE wetwia ang MSTC, DFFP F-fhkirg ponal Chiof Enginver / PPP
OIPR/3169/Tonderr202¢, TNPOCL

INVITATION OF OBJETIONS / SUGGESTIONS ON THE DRAFT
PUNE CANTONMENT BUILDING BYE-LAWS,2026
Notice is hereby given to the general public that the Ministry of Defence, Gowt. of India has
published the ‘Draft Pune Cantonment Bullding Byelaws. 2026" under notification

§-e 5m§ # - ceopunecantt@ gmuil.com

PUBLIC NOTICE

number 77 (E)in

The Public ot large is hareby brought to naiice that the Survey. No. 143 bissa |
Situnted wl vilage Maniri Khurd. Tal Haves, Dist. Pune mom pariculsry

| nescribad n e schedule piven hamundar is gwnemhip, right and in

The said draft Pune Ci i

all persons fikely o be affected thereby. Notice is further giver that the Draf Bullding Byedaws
will ba taken into considaration by the Pune Canlenment Board after the expiry of 30 (thirty)
days from the date of the copies of the Gazette are made available to the public.

hi etie of Incia ed 12.10.2026.

y dat

Bya-laws has

forihei [

of 1) Mr Jedhe 2) Mr.
edhe and 3) Mr. Sharad Dnyaneshwar Jedhe, Af Rat-

have agraad and cansant (o hand aver the
Aeveiopment nf the Saic propenty And have
the proparty is comglataly
1# any Athar pareon has any

intnmst possession or ciaim whi
along with il

9
17) days from the pu
not moslven trom anyone
racaed with tha hurther
tham to be
ety Ciear ang e from risks. D\Aaﬂmv‘mp ‘h\'nhm'h.\! noclam, bt

Offica of the Puna

me complete copy o' tM draft oyelaws is a~allab§a lo' the public |nsper.tlon al the
Vinod Board Pune.

m.ps:/nvnﬂ.canﬁ.now_a_ and the wabsite of the Ga i
Any persons desiring
Buikding Byedaws may submit 1he sa
Board Pune or via email
days for he consideration of the Boart
£ No CBP/Buiiding Bye-Laws/2026

Date: 15th Octoher 2025

govin/
make any chiections 07 suggestions conceming the said deaft
writing to the Ghie? Executive Officar. Cantonment
coopune-siais@ric.in within the specified pariod of 30 (thirty)

Cantonment Board St
Sd/-

Chief Executive Officar
Puna Cantonment Bonrd
(Vidyadhar Vasudeo Pawar. |.D.E.S.)

NOTICE INVITING TENDER CPD/61-2026-27

Tenders are lnvnod through e-Tendering in SRM Two Bid system from the registered vendors
for Supply of following:

Estimated AMOUNt |5 Dato & Time (Hrs)
Tender No. & Description of Material T for Submission &
ender Fee (InRs}|  Opening of Tender
Excluding
SP/T-0515/1026 RFx:5000001623 (1" Call) for "
Procurement of 145V & 245kV WEB/WOEB Isolators 2662.34 Lakhs 130.10.2026 17:00 Hrs
(Total 283 Sets) for Chhatrapati Sambhajinagar, .
Karad. Nashik & Pune Zones of MSETCL. 25.000.00 30.10.2026 17.15 Hrs
Pre-Bid Queries to be Addressedto:
The Execulive Engineer (Group-V), °1"9°1'052e;§£' 1"_,1.""
MSETCL, "Prakashgad”, Bandra (E ). Mumbal -10: @17:30Hrs.

Contact Person: Office of the Executive Engineer (Gr-V)
CPA, C.0. MSETCL. st Floor, Prakashgad Building, Bandra (E), Mumbai.

Tol. No.:022-69852717/69852720

Email id: in, @ in, eegrp5@ .in,
eepc@mahatransco.in.

For further details visit our website
Any further d fi
WWW. in & hitps://sr

requesled to check lhese websiles for further updates.

in/
publi i on the MSETCL websile
in/. Bidders are therefore
Sd/- Executive Engineer (P&C)

s will be

1 o nbjaztions from aryone wik be enteraired, This public notice is
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TENDER NOTICE PIU-101 (2026-27}
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{Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
R S KAMTHE INFRASTRUCTURE DEVELOPERS PRIVATE LIMITED

NNOUNCEMENT

4 Nos_ Date, Time for submission of

RELEVANT PARTICULARS

Tender Quotation: 12
€30 AM

Name of corporate debior
ration of corporate dehtor

¢ which corporate debtor is
incorporated / registered

Sr. DMM, Pune
Travel safely, Avoid footboard traveliing

| R S Kamthe Infrastructure Developers Private Limited
124/08/2011
ROC Pune

Carparate ldentlty No. / Limited Liability
laentification No. of corporate debtor

[ 4.
CENTRAL RAILWAY

U45200PN2011PTC140570

PUNE DIVISION 5. | Address of the registered office and principal

208, Ganraj Market 2nd Floor opposite Union Bank Of India,

A\

Solutions for Sustainable Tomorrow

MITCON Power Trading Limited
(A subsidiary of MITCON Sun Power Limited)

Reqd, Office: First Floor, Kubera Chambers, Shivajinagar, Pune<411 005
Telephone No.: +91 §3563 15745, Fax: +91-20-2553 3206
Emall: mpli@milconingia.com Websile: www.mitconind:a.com
CIN: U35109PN2026PLC256879

NOTICE UNDER SUB-SECTION (2) OF SECTION 15 OF THE ELECTRICITY ACT, 2003

1) The parson above-named, a company incorporated under the Companies Act, 2013 has made an application
under sub-section (1) of Section 15 of the Eleclricity Acl. 2003 for grant of Catagory-V license for inter State rading in
electricity across India befors ihe Ceritral Electricity Regutatory Commission, New Delhi. The necessary detalls in
respect of the applicant are given hereunder:

1) Shara Capitalin Rs Lakhs

{a) Autharised: 200

{b} lssued: 200

ic) Subscribed: 200

{d} Paid-up: 200

i) Shareholding patiern (List of the shareholders hoiding 5% or more shares, numbers of shares heid by each of
them & % of share of the total paid up capital) of the applicant:

{a) Name: MITCON Sun Power Limited

{b} Cilizenship: Incian

{c) Residential Status: India

{dyNo. of shares. held 20,00.000

@ o g ital of th

:100%

otai pak

i) The Appiicant has a not worth of INR 200 laihs and & atio of 1:0 0n the dot ionof
the special balance sheet. Appiicant also fulfiis lechnical qualifications under Regulations 3(2) of Trading License
Regulations

) Manaqemenl om‘ﬂu o'lhe waianl including de!aﬁs of oroenenea of Lhe annﬁan( and/or the persons on the

0 Www irapK.govin I

e Infarastad hidoas

Name and registration number of the
insolvency professional acting as interim
esolution professional

Address and e-mail of the interim rasolition
protessional, as regjstered with the Board

. mqovlnn Anow i i
-Aizsion merhone heiow (1) Catalogue )
+7.26.1
4 Category of LOT :
s Ang Eaur Whaater i

NO'"CE FOR E-AUCTION office (if anv) of corporate debtor gate no. 2. Gultekdi Market Yard, Pure. Ingia, 411037
Divisioral Commurcial Mansger Pune 6. Insolvency commencement date in respect of CIRP order dated: 14.10.2026
ol e Syt | corporate debtor = | Date of communication of order :16.10.2026 _ o
anustion 1 the hriow Jaist *c:»‘ . F':\o. 7. | Estimated date of closure of insolvericy 12.04.2027
00 Chinc g (ON & e Dviien ,_resolutlen process {180 days from date of Order) ')

Name -Megha Agrawal
Reglstration Number -
| 1BBI/IPA-001/1P-P01456/2018-19/12272
Address- 001, Shivranjini Apartments in Circle of (‘ongms Nagar
Garden. Congress Nagar, Nagpur - 440012 (M.S.)
Emall; ip. meghaagrawal@gmail.com

ddress and e-mall to be used (o
correspondence with the interim
resolution professional

Parking - s Tove; Whawiers), Category
of LOT : Parkieg Lot for Twn

C/0 IP Megha Agrawal
Plot No 79, 7th Floor, Fortuna Capital Hindustan Celony,
Beside Dew Medicare & Trinity Hospital, Wardha Road.
Nagpur 440015

E-Maljl: cirp.rskamthe@gmail.com

ap A 7 ity of similar activity:

Mr. Dhawal Marghade: Director & Senior Vice Prumnl Climate Change & Sustainability

Mr, Dhawal Marghade is a climate change vith over 13 years of 8, currently
heading the Climate Change 8 Sustainability division at MITCON Consultancy & Enginaering Services L'd., Pune.
Ha ipads business cevelopmen! and delivery across carbon cregits, GHG accounting, sustainabiity assurance,
climate risk and biodiversity assessment. An Electrical & Electronics engineer with a PG Diploma in Thermal Power
Planl Engineering, e is a BEE Certified Energy Auditor. a GARP-certified SCR Professionai and an ACSAP by
Account Ability, and has previously worked with TERI and Steag Eneray Services. He has lad multiple carbon credit
rojects under COM ang Verra VCS, and advises 0n BRSR, CBAM, TCFDAIFRS S2and PCAF.

CA Gaurav Chaudhari: Senior Manager, Accounts

CA Gaurav Chaudhari is 3 Chartered Acoountant and Information System Auditor (ISA} with over 10 years of
experience in financial reporting, FP8A. intemal audit and requlalory compliance. He is currantly Assistant Vice
President at MITCON Consultancy & Engingering Services Ltd,, where he ieads budgeting, cash flow projections.
financial performance monitoring and division- and project-wise ity analysis. He has L financial

Ghinarad (DN 800} Kadway st

o B Division Dnte 8 Thme : 20 r submission of claims

+ of crediiors, f any, under clause (b) of
n (HA) of saction 21, ascertained
erim resoltion professional

13. Names of Insolvency Professionals identifiec to
act as Authorisea Representative of creditors
in a class (Three names for each class)

(a) Relevant Forms and

b) Detalls of authorized representatives

are available at:

TENDER NOTICE NO.: RWF/SIP1// 14
14/2026-27 d1:15.10.26

et Matariais Man

28102026
Not Applicable

Not Applicable

"2l Weblink: nitps://ibbl.gov.in/en/home/downioads
b)Y Not Applicable

ETendars from Vandess tor
tofiowing fams ac per RWE specification
o IREDS F.Pnna hitp:aww.iraps.
govin: (' Tandar No: 21263117 lem:
00mm ¥ I00mm RCS R4 Stael
Blooms: Gty: 1113 MT Duw Date:
Q1028 i) Tender No: 128825 10
Nem: Caicined Lime: Qty: 5560 MT.
Due Date: 23 1226
Principal Chief Materials Ma;
TENDER & TENDER NOTICE No: RWF/
PCEEELITD2026-2703RT d 14.10.26
Prugident of Indis,
Dy GHat Elacirienl Engineer invitas
E-Tnnaars for the work of “Electrical
improvement works In West & East
Colony at RWF Solar Enargy
instaltations” on IREPS E-Fortal hitnsl
wwwlreps.govln (Works) Estimated
Cost: ? % 73,64 365107 EMD: 2 3533004
Due Date & Tima: 07 125 4 1
Depity Chief Elactrical Engineer
Detaded Tendae dnc: 3 A cpemoengee

Wit e avalanie i IREPS E.-Portal

A financial creditor nelc’ngng to a class. as listed

On hehstl of e

Date: 17.10.2026. % # s
\F‘Ia.’.n‘ Nagpur

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvericy resolution process of the R § Kamthe Infrastructure Developers Private Limited on 14.10.20286.

The creditors of R S Kamthe Infrastructure Developers Private Limited. are hereby called upon to submit their claims
with proof on or before 28.10.2026 o the interim rnsollmpr professional at the address mentioned against entry No.

Tre financial creditors shallsubmit thejr clajms with proof by electronic means only. All other creditors may submit the
claims with proof in persen? by past or by electronicmeans.

representative nom,among the three, insolvericy professionals listed against entry No. 13 to act as authorised
representative of me s class in Form GA': Not applicable |
Submission of lal<emvmsleacmg urnn's of, clanm shpll aﬁracl penalties.

against the entry No. 12, shall indicate its choice of authorised

sD/-

IP Megha Agrawal

- Iution Professional
IBBI/IPA-Q01/IP-P01456/2018-19/12272
AFAvalid up to - 30.06.2027

7]

Y

dw 3n Erandvana, Pune -4 11004, Ph. (020) 25937226,

A\
R%i§nal Office - 2nd Floor, 11/1. Sharada Centre, Khilare Path,

Bank afBamda E-mail - recovery@bankofbaroda.com. Website:www.bankofbaroda.com

E-AUCTION

SALE NOTICE

SALE NOTICE FOR SALE OF IMMOVABLE / MOVABLE PROPERTIES

"APPENDIX-IV A [See provnso to Rule 6(2) & 8(6)]

E-auction sale notice for Sale of Immov:ble Assets unﬂer the and
Natica is heraby given to the Pubiic in general and in particular to the Borr
icharged 1o the Secured Graditar. Possession of which has hean taken b
What is " and "Whatever there is” basis lor racovery of diies in below menlioned account’s
Raserve Pricare-Auction’ date & time, EMD and Bid Increase Amount are mentioned below-

2002, road with provisio to Rule 6{2) & 8(6) of the Security Interest { enforcement ) Rules, 2002.

wer(s ), Morigagor (s and Gua s
Authorised Officer of Bank Of Baroda, Sacured Creditor. will be sold on "As is where is ", "As is
isiSecured Assets! Dues/

1s) that the below

The delails of Borrowar/s’Mortgac

nl FlnunleI A-uls and Enlou:emenl n! Security Interest Act

property merigaged

Reserve Price /

53. 55 tc 58. 60 to 72, In Gat No.513.528.53!
Nagar No.08, Mhasadi Phata. Sural- Dhule
Kandamana Shiwar. At Ner, Tal/Dist. Dhule.

I}
TGuttekai ;Mls Vihan Textiles
| Ph:020.25037226 ‘

:" Pranch and Naime.of Borrower Description of Property / Type of Possession Total Dues 10 % EMD / MBL:Minimum
0| Contact No. and Guarantor. BId Increase Amount
1 Madnpur Mr. Virbhadra Flat No 606, 6th Floor, Wing A, Four Avenue, Kadamwalk Wasti, Gat | Rs. 56.77,380.28 + Rs. 53.00,000/-
Ph: 020-25937226 | Dattatray Patwari No 356, Tal Haveli, Pune - 412201 Interest Thereon « EMD: Rs. 5,30,000/-
] Encumbrance: Not Known Other Charges MBI Rs, 25,000~
| Possesslon: Physical
2 NAPIotNo. 1.41026 8, 31, 33At038A, 40A1042 B.4B A0 A7 B, 49, | Rs. 7.38.51.330.71 + Rs. 7,10,00.000:

Intarast Thareon +
Other Charges  +—

2 to 535. Batai Mata
Highway. In Mahal

! Possassion : Physical

EMD: Rs. 71.00,000
T MBI Rs 10,00.000~ |

3 |Sahakarnagar Mr. Tushar Dattatray

Ph:020-25937226 | Mehta Heavy Gonds Carrier

TRUCK . Mahindra & Mahindra Lid Blazo 42 HLBS6 P67 CB

Possesslon: Physical

“Date of E auction :

online auction portal hitp com Also, p!

31.10.2026 at 2.00 PM to 4.00 PM
Date of inspection of property : 28.10.2026 from 11.00 AM to 04.00 PM

For detailed terms and conditions of sale, please refer/visit to the website link https://www.
bidders may contact the Authorised officer on Tel No. 020- 25937226.

Rs. 23.74.194 + Rs.26,31.000/-
Intarest Thereon + EMD: RS 26,310
Other Charges - —
MBI Rs. 25,000/

da.in/ tion.htm and

Date : 17.10.2026
Place : Puna

Chief Manager & Authorised Officer

Bank of Baroda

for 17 group comp: under IndAS, supps OPs
v) Volume of slectricity intended o be traded during the first year after grant of licanse and future plans of the
pand volume of trading: Upto 500 M

) g areas within which ppli irading in slectricity: Across India
vii) Networth as on 31sl March of thy years precading the year of for such
iesser period as may be appiicable and on the date of the spedi sheel act g th lication:

Date Net worth (INR in thousand)

18th September, 2026 (on date of special 20000

balance sheet)

J1st March 2026 NA

315t March 2025 NA

31st March 2024 NA

W) Year-wise current ralio and fiquidity ratio of the applicant for three years praceding the year in which the
application is made, of for such lesser perlod as may be applicable anc on the date of the speciai balance sheet
actompanying the appication:

| Date Current Ratio Liquidity Ratio
| 18.09.2026 10 10
ix) (a) Th i dertake rading i icity under the f

{b) The specific provisionis as:

“To establish and camy on the business as an energy trader, including purchass, sefi, axchange, transmil, distribute,
ang dealing in electricity, power and energy, both i and non-c i including infer-stata and intra-
state. through power exchanges, bifateral contracts, and open acoess mechanisms and other permitted modes. in
accordance with the provisions of the Central Eleclricity Regulatory Commission (CERC), State Electricily
Regulatory Commissions, Ministry of Power, Grid Controller of Incia Limited, and other appiicable !aws and
requialions.”

x) Details of cases, if any, where Ine applicant or any of his associates. of partner, of promolers, or Directors has
and has not b NONE

xi) Details of cases, if any, in which the Apoh,am of ;my of his Associates orpar‘necs or pvommeu ov Directors has
g

been d ofan ofence involving moral turpitiice. fraud or any g the previous
preceding lheyaarolmakng he the year of Q Aata Al " above
por Hany. hconvicion: NONE

xif) Whether the Applicant ¢ any of his Associates, of partriers, or promoters, o Directors was ever refused icense,
and  so. the detaited parficuier of the application, date of making appfcation, date of order refusing license and
reasons for suchrefusal: NO

xiilj Whather P g for ity:NO

xiv) Whether an order cancefing the license of the Applicant, or any of his Associates, or partners, of promoters, of
Ditectors has been passed by the Commission: NO

xv) Whether the Applicant or any of his Associates, or partners, or promoters, or Directors was ever found guilty in
any ings for i of any of the provisions of the Act or the rules or the regulations
made there under or an order made by the Appropriate Commissicn, during the vear of making the appiication or five |
yearsimmediately precedina that year? NO

2) The application made and other documents filac before the Commission are avaitable for inspection by any
person with Mr. Drawai Marghade, Director. 15! Floor, Kvm Cnambers Opposite Sancheti Hospital. Shivajinagar.

Pune, 411005, Emai: shawal. com
3) -he applicat mn made and other documenk filad before the Commission have bean posted on:
trading-limited’
P g-f

4y Objections or suggestions, if any, on tha application made before tha Commission may be sent to the Secratary,
Cenlral Eleclricity Regulatory Commission. 6th, 7ih & 8th Floars, Tower B. World Trade Centre, Nauroji Nagar, New
Delhi- 110022 F-mail: ind.gov.in within 30 days of f this notice, with tothe applic:

5} No objections o tions shafl be by the C: if recelved after explry of 30 days of
publication of thisnotice.
For MITCON Power Trading Limited
Place: Pune Sd--
Date: October 16, 2026 Dhawal Marghade
Director
B
Sifved
EE .

Pune




